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f the protection of
In exercise of the powers conferred under Section 10(1) °

. i d to app°int

Women from Domestic Violence Act, 2005, the Governor is please following NGO namely-

To
The Secretaiy

. Pushparaj Club
Babur Bazar, Kailashahar.

. (D. DarlongjlAS)
Additional Secretaiy to the

Government of Tripura.

.2014.

1.
2.
3.
4.

6.

8.
9.

The Principal Secretaiy to the Hon’ble Chief Minister, Tripura.
The PA to the Hon’ble Minister, SW & SE Department.
P.S to the Chief Secretaiy, Tripura.
P.S to the Director General of Police, Tripura.
P.S. to the Principal Secretaiy, Social Welfare & Social Education, Govt, of Tripura,
Agartala.
The Secretaiy, Law Department, Government of Tripura.
The DM & Collector, Unakoti.
The DISE/Programme Officer, Unakoti.
The Supdt. of Police, Unakoti.

Phone: 0381-232|g3 Fax:
0381-232J .coni-

e-mail: dswe_ag£ii^2 ~~
Government of Tripura

tdUcation(Social Welfare & Social Education) Department
Ujan Abhoynagar, Agartala

Pin - 799005.
NO.F.86 ( 16 )-DSWE/WW/2009(Vol-l)/ '^'Glate^Agartala, the.

NOTIFICATION

Copy to:-
10. The Manager, Govt. Press, Govt, of Tripura, Badharghat, West Tpripura for information

with a request to publish the notification in the next issue of Tripura Gazette.

(D. Darlong,IAS)
Additional Secretaiy to the

Government of Tripura.


